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Vayudoot service to Cooch_Behar,
Malda, Jalpaiguri

5332. SHRI AJIT KUMAR SAHA:
SHRI ANANDA PATHAK:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether it is a fact that he
informed the West Bengal Chief
Minister that Cooch Behar would be
connected by Vayudoot services as
soon as the station was made suitable
for operation but some time would
be required for making the other
statiopg suitable for the service;

(b) if so, whether Government
have receiveq a letter from the Chief
Minister of West Bengal requesting to
take up improvement work in respect
of the existing airstrips at Malda,
West Dinajpur and Jalpaiguri on a
priority basis s0 that Vayudoot ser-
viceg could be introduced to these
Places along with Cooch Behar;
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(s) if so, was any progress made on
the request of the Chief Minister; and

(d) if not, reasons thereof?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P.
SHARMA): (a) and (b). Yes Sir.

(e) and (d) . Development of
Cooch-Behar aerodrome at a cost of
Rs. 73.51 lakhs is already in hand.
The work involves building and run-
way complex, provision of safety
services and M.T. vehicles, and in-
stallation of Telecommunication and
Navigational aids. There are no
immediate plans to airlink Malda,
West Dinajpur ang Jalpaiguri by
Vayudoot, since the improvement of
these aerodromesg will take some
time,

Foreign Exchange from Tourisnr

5333, SHRI K. A. RAJAN: Will the
Minister of FINANCE be pleased to
state;

(a) total amount of foreign ex-
change earned in the years 1980-81
and 1981-82 from tourism; and

(b) how much foreign exchange
was spent on account of reimburse-
ments and allowanceg given to tourist
trade in terms of subsidies, incentives:
and concessional imports to earn
foreign exchange during these two
years?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE):
(a) According to information furnish-
ed by Department of Tourism_ the
estimated foreign exchange earnings
from tourism, on a calendar year
basis, for the yearg 1980, 1981 and
1982 are as under:

(Rupees in crores)
Year Estimated Faoreign
Evchange earnings
(at current prices)

1980 ! . P 480
b, < . x 580
1982 p ' 3

(Jan-June—Provisional) aby
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The foreign exchange earnings from
tourism are estimated by the Depart-
ment of Tourism on the basis of the
number of tourist grrivals and the
Per capity expenditure as revealed in
the Foreign Tourism Surveys con-
ducteq from time tg time. The last
such survey was carried out during
1976-717.

(bY The amount of foreign ex-
change recommended by the Depart-
ment of Tourism for release by HRBI
is as under:—

(i) to travel agents and tour operators
1980-81 . i . US 8 3,65,517

1981-82 .. US § 6,253,033

(if) to approved Hotrls and Rstauranis
1980-81 . . . Rs. 537.22 lakhe

1981-82 . - s Rs. 732°47 lakhs

Seizure of arms and Ammunitions
from Surat gnd other States

5334. SHRI UTTAMEHAI H.
PATEL: Will the Minister of
DEFENCE be pleased to state:

(a) whether it is a fact that some
arms and ammunitions and ‘heavy
defence equipments have been seized
from Surat (Gujarat) in July, 1982
which hag connection with Maha-
rashtra, Madhya Pradesh and other
States;

(b) if so, the details thereof;

(c) the -action taken against each
person involved;

(d) how many such rackets have
been detected from Surat ‘and other
parts of the country during 1-4-1977
to 31-12-1981 and 1-1-1982 to 30-6-
1982,

(e) the detailg thereof and the
action taken thereon;

(f) whether some foreign hand and
our Defence personne] and employees
are involveq therein; and

(g) if so, the details thereof and
the reaction of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI K.
P. SINGH DEO): (a) to (g). The
information is being collected by the-
Minister of Home Affairg and will be’
laid on the table pf the House by that
Ministry.

TFAI ignores small scale units in
trade fairs Abroad

5335. SHRI D. M. PUTTE GOWDA-
Will the Minister of COMMERCE be
pleased to state:

(a) whether Trade Fair Authority
of India is jgnoring small scale units
to participate ijn trade fairs abroad;

(b) if so, the details thereof and
the names of those firms which have
been invited to participate in fairs
abroad; ang

(c) what help Government propose
to give to encourage small scale units
to bring them at par with the, big
firms?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) No, Sir.

(b) The programme o0f fairs/ex-
hibitions is circulated to g 'large
number of organisations. These in-.
clude Export Promotion Councils,
State Directors of Industries Develop-.
ment Commissioner, Small Scale
Industries, National Small Industries
Corporation, State Smal] Industries
Development Corporation, Federation
of Association of Smal] Scale Indust_
ries, etc. Leading Export Houses and
their constituents in small scale
sector are encouraged to extent help
and as a result g large number of-
small units have been taking part in
the fairs organised by Trade Fair
Authority of India, A list of their
names is given in the statement laid
on the table of the House. ([Placed
in Library...See No. LT-4498/82]

(¢) The Government of India
through the Trade Fair Authority of
India provide to al] jncluding small
scale units, free transport from a
port in India in the site of exhibition





